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- Section of the Companies Act:

NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
o AHMEDABAD

Co Appeal No. 79/252/NCLT/AHM/2018

. cOram Hon'ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL

. Hon ble Ms. MANORAMA KUMARI MEMBER JUDICIAL '

ATTENDANCE CUM-ORDER SHEET OF THE HEARING 0|= AHMEDABAD-
_BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03.04. 2018

Name of the Company: Khursheed Rohlnton Engmeer '
' ' - (R D Engmeer Investor Pvt Ltd)
Vs .

Reglstrar of Compames Gu;arat
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ORDER o

Learned PCS Mr. Haresh Kapurlya present for the Appellant None present for the . -

.ROC

The repreSentatiOn of ROC is' reeeived "

" The ROC 1S further d1rected to prov1de a copy of its representation to the Appellant, o
- -_.w1th1naweek ' . o TR

_ The Appellant has filed an afﬁdavn by&lanﬁnng its position w1th regard to the shell | B

company and on unusual transaction made 1f any, durlng the demonet1sat10n per10d

_ Heard the arguments of learned PCS for the Appellant

o The order 1s reserved

MANORAMA KUMARI HARIHAR PRA SH CHAT
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- MEMBER JUDICIAL - MEMBER JUDICIAL o

* Dated this the 3rd day of April, 2018,




